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(¢) whelher adequate monitoring
for :atis‘actory performance of Com-
manl Area Development projects is
Jone by the Union Government be:
fore the Central funds are given
every year fcr such proiects; and
(d) if so, the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN DEVE-
LOPMENT WITH ADDITIONAL
CHARGE OF THE MINISTER OF
STATE IN THE MINISTRY OF
WATER RESOURCES (SHRI P. K.
THUNGON): (2) and (b) A tota] of
164 CAD Projects are presently being
funded under the Ceniral Sector. An
outlay of Rs. 830 crores has been
provided for the CAD programme in
the Central Sector under the Eighth
Five Year Plan. Allocation of funds
from the Central Sector to State
Governmcents for execution of Pro-
jects deprnds on demand  received
from the States for allocation of
funds for CAD projects and avails
bility of funds with th» Central Gov-
ernment. As such s advance pro-
ject-wise|State_wige allocation of
funds is made.

Additiona] Irrigated area to be co-
vered under the project would de-
pend on utilisation of funds by  the

tate Government based on projects
tor which reimbursement is claimed.

fc) and (d) Central Assistance

under the CAD programme is releas-
ed after scrutiny of physical and fi-
nancial progress of work undertaken
5y the State Governments according
to the preseribed norms.
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Clearance of major an medium Irri-
gation Projects in Andhra Pradesh

657. DR. NARREDDY THULASI
REDDY: Will the Minister of
WATER RESCURCES be peased to
state the number of major and me-
dium irrigation projects of Andhra
Pradesh which have been given
~loarance in all aspects by the Cent-

* Governmen{ in the current yecar
and their names?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN DEVE-
LOPMENT WITH ADDITIONAL
CHARGE OF THE MINISTER OF
STATE IN THE MINISTRY OF
WATER RESOURCES (SHRI P. K.
THUNGON): While, no irrigation
project of Andhra Pradesh has been
given clearance by the Central Gov-
crnment in the curreng year, 3 me-
dium projects of Andhra Pradesh
namely Maddileru, Yerrakalva and
Kaulasnala were appraised in Cent-
ral Water Commisgion and found ac-
ceptable by the Advisory Committee
in itg meeting held in December 1992.

Water logging in Bihar

658. DR. RAMENDRA KUMAR
YADAV ‘RAVI’: Wil the Minister of
WATER RESOURCES te pleased to
state:
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(a) the total projection of expendi.
ture both 4n the Central and States
sectors for additignal irrigation in
the country during rthe Eighth Five
Year Plan State-wse;

<b) vrhether Government are aware
of the preblem of water logging in
the eastern region, particularly in
Bihar;

(c) if so, the details therof;

(d) whetber any allccation ‘thas
been made for rcmoval of waterlog-
ging in 3ihar; and

(e) df so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN DEVE-
LOPMENT WITH ADDITIONAL
CHARGE OF THE MINISTER OF
STATE IN THE MINISTRY OF
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WATER RESOURCES (SHRI P. K
THUNGON): (a) A statement snow-
ing State-wise outlavs tor Major and
Medium Irrigation and Minor Irriga-
tion during Eighth Plap (1992.97) is
enclosed, (See below).

(b) Yes, Sir.

(¢) Many areas of Eastern region
are reported tg be affected by water
logging out of which about 9 lakh
hectares of load are in Bihar.

(d) Yes, Sir.

(e) An integrated drainage project
has been undertaken by the Govern-
ment of Bihar for remova] of water
logging.  For this purpose, Rs. 7
crores in Annual Plan ‘93’.94 and Rs.
50 crores in Eighth Plan (1992.97)
have beepn proposed by the Govern-
ment of Bihar.

Statement

TStatewise eighth five year plan outlays for major & medium and minor irrigation.

{Rs. in crores)

Eighth Five year plan outlays

Sl. No. STATE/UTs - - . -
: - Major & Medi- Minor Irriga-
um Irrigation tion
States
1 Andhra Pradesh; 2066.78 234.68
2  Arunachal Pradesh 4.71 53.69
3 Assam 86.11 183.45
4 Bihar 1927.17 1021.30
5 Goa 114.70 13.16
6 Gujarat . 3426 .00 240.00
7 Haryana 446.67 134.45
8 Himachal Pradesh 16.00 95.25
9 J&K 70.57 84.20
10 Karnataka 1936.09 306.91
11 Kerala 437.00 130.00
12 Madhya Pradesh 1791.29 728.37
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1 2 3 4
13 Mabharashtra 2391.50 629.00
14 Manipur 125.00 20.00
15 Meghalaya 11.10 29.03
16 Mizoram 1.00 11.75
17 WNagaland 2.00 21.00
{8 Orissa 2614.33 389.48
19 Punjab 257.73 113.20
20 Rajasthan 1310.08 171.92
2t Sikkim 0.00 11.50
22 Tamil Nadu 260.00 250.00
23 Triputa . 35.00 31.50
24 Uttar Pradesh 2599.34 400.50
25 West Bengal 380.00 370.00
Total States 22310.21 5662 .47
Union Territories
26 A&NIslands 8.00 4.24
27 Chandigarh 0.00 1.00
28 D&N Haveli 5.23 3.00
29 Daman & Diu 1.60 0.4
30 Delhi 0.00 8.00
3t Lakshadweep 0.00 0.00
32 Pondicherry 2.40 5.11
Total WT's 9.32 21.79
Total States & UT's 22319.52 56884.26
Central sector 922.00 293.00
Grand Total 22414.593 5977 .26

public Tubewells in
Gujarat

installation of

659. SHRI ANANNTRAY DEVSH-
ANKER DAVE: Will the Minister of
WATER RESOURCES be pleased to
state:

(a) whether there is any proposal
under Government’s consideration to
instal public tubewells in Gujarat
with Wrorld Bank assistance:

(b) if so, the details thereof;

(¢) the number of tube-wells in-
stalled during the last three years, lo-
cation-wise; and

(d) the number of tube-wells like-
ly to be installed during 1992-937

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN DEVE-
LOPMENT WITH ADDITIONAL



